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(@) and (e). The labour/workers
engaged by the Rourkela Steel Plant and
Bokaro Steel Plant Mines directly, and
those engaged by the contractors, are
employed on different type of jobs. They
are not engaged on the same type of job
and, as such, thereis no discrimi-
nation,

The contract labour at both thc Mines
are paid wages at the rate not less than
the rates notificd by the Central Govern-
ment from time to time for Limcstone
Mincs, while the departmental employces
are paid wages in accordarce with the
wage structures of these Piants.

(f) The wage rates of the contract
lebour and departmental  workers are
different as clarified. The parity in
wage rates for contract labour and
departmental  labour is not possible
because the {wo are cngaged on different
kinds of jebs and arc governed by
different terms and conditions of their
employment.

Subsidence in Raniganj Coalficlds Area
Due to Faulty Alignment of Oil Pipeline
from Haldia to Barauni

7061. SHRI INDRAJIT GUPTA:
Will the Minister of STEEL, MINES
AND COAL be plecsed to state :

(a) whether Government had decided
several  years ago to  retalign the oil
pipeline from Haldia to Barauni in order
to avoid dangers of subsidence in the
Raniganj Coalficld area;

(b) ifso, the action taken in this
respect;

(¢) whether the faulty alignment of
the pipeline was caused by the foreign
consultants, M]JS. Bechtel of USA
disrcgarding consideration of hozard and
g=curity; and

(d) if so, whether Bechtel
on the black list of foreign firms.

was put

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE) :
.} No. Sir.
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(b) Does not arise.

(¢c) The alignment of the pipeline
including preparation of the feasibility
reports were carried out by a different
agency. MIS. Bechtel had functioned as
Technical and Managerial Conbsultants
for implementation of the above project.

(d) Does not
above.

arise in view of (c)

Proposal to Bifurcate Coal India
Limited

7062. SHRI RAJKARAN SINGH :
Will the Ministcr of STEEL, MINES
AND COAL be pleased to state :

(1) whether Government propose to
sel up to ncw subsidiary companies of
Coal India Limited viz. One Singrauli
division of Northern Coalfields and the

other Bilaspur division of South FEastern
Coalfie!ds;

(b) if so, whether any final decision
has since  bcen taken in the matter;
and

(@) if not, the stage at which the
matter stands at present ?

THE MINISTER OF STEEL, MINES
AND COAL (SHRI VASANT SATHE) :
(a) to (¢). No. decision has becn taken
to set up two new coal companises under
Coal India Limited.

Fall in Demand for N.T.C. Products

7063. SHRI H.N. NANJE GOWDA *
SHRI V. SREENIVASA
PRASAD :

Will the Minister of SUPPLY AND
TEXTILES be plcased to state :

(a) whether attention of Govern-
ment has been drawn to the news
item captioned ‘‘Substantial fall in
Demand for NTC Products’” appeared
in the ‘Statesman’, Calcutta of 18 Feb-
ruary, 1985;

(b) if so, the details thereof;





